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1 pO.lO.% Heard shri D,R,Pattnaik, lc arned
Counsel for the applicant, In this
application, the transfer order issued
by the Senior Superintendent 5f pPost

Off ices dated 9,10,1996, Annexure-3, is

impugned. By this transfer order, the ‘
applicant now working as LR PA,Jatni 1
Sub Office is transferred and attached tg
Khurda Head uffice, The applicant filed &
representation to the Director pPostal
0%\)( @\max
Services,Crissa, Annexure-8 dated 15,10, _
1996, The Director of postal Zervices @/ %Qnd%
sk -
is impleaded in this application as
Respondent No,2, In view Of the Law laid
davn by the Apex Court in the case of
¥ Gujurat Electricity Board ve, Atmaram
\\o Sungawel Pashwani reported in 1989(2)
N ~ |
' A SCC 602, this representation shall be

Hisposed of by Respondent No.,2 within |
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three weeks from the date of receipt of a copy
of this order and till such time, the order
impugned namely Annexurs- 7 transferring the

applicant from Jatni Sub Office to Khurda Head

————

Office is stayed if the applicant has not already
. been relieved as on date, The Pirector, of postal
' Services shall examine the difficulties mentioned »

by the applicant in the representation and pass a

! reasoned order,
Lﬁarned Additional Stamding Counsel

Mr. Akhaya Kumar Mishra is present and is heard,

O. A, is disposed of,

A Ccopy of the paper book shall be

{ Se nt to Resp\f)rﬂeﬂt Noozo

A copy of the order be handed, over to

;both the counsels in the course of the day,
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